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NLIU-LAC

LEGAL AID CLINIC

PRESENTS

SHORT VIDEO MAKING COMPETITION

ABOUT NLIU

The National Law Institute University, Bhopal
was established in 1997, with the objective of
affording quality legal education to its students.
It is recognised by the University Grants
Commission and the Bar Council of India.

NLIU aims to contribute to national
development by instilling a sense of
responsibility among its students, while
simultaneously cultivating spirit of intellectual
freedom and legal curiosity, which is essential
to the development of the country.

NLIU-LAC

The NLIU - Legal Aid Clinic (“LAC”), driven by S e

the ethos of Article 39A of the Indian / e

4 . N
Constitution, has been established under the aegis / Access to Justice forAll

of the National Legal Services Authority.

It is a student-run initiative, which aims to
provide free legal aid to the marginalized sections
of the society. Our aim is to provide pro bono
legal representation and advice to the weak and
downtrodden sections of the society.

We also organise various legal literacy workshops
and training programs to spread legal awareness
and further the cause of legal literacy.




NLIU-LAC

PRESENTS
SHORT VIDEO MAKING COMPETITION

ABOUT THE COMPETITION

The objective of the competition is to spread legal awareness through social
media on the various pertinent socio-legal issues that affect the public at large.
Through the interactive and creative lens of social media, the goal of the videos
will be to initiate conversations on the spheres of life that interact with law to
further the cause of legal literacy and foster a more informed and empowered
society.

The short videos can be on any legal awareness topic. It can be something as
simple as “what to do when you are stopped by traffic police?”” or “what to do
when your landlord is kicking you out?”. The aim is to make legal awareness
more easily accessible through digital avenues.

RULES AND GUIDELINES

LANGUAGE

The video may be in English or Hindi.

JUDGING CRITERIA

e Creativity: Uniqueness and innovation in storytelling and presentation.

e Legal Relevance: The extent to which the video reflects a legal
association and conveys a moral message.

e Production Quality: Overall video production quality, including visuals
and audio, and Adherence to Guidelines




NLIU-LAC

PRESENTS
SHORT VIDEO MAKING COMPETITIO

RULES AND GUIDELINES

THEME AND CONTENT

While there is no specific theme, the video must have a legal associatio

A suggestive list of themes is as follows:

e [Law and Gender

¢ Environmental Law

¢ Youth and the Law

® Access to Justice

e Family Law and Children’s Rights
e Senior Citizens and the Law

® Humanitarian Law

® Privacy, Technology and Law




NLIU-LAC

PRESENTS
SHORT VIDEO MAKING COMPETITIO

RULES AND GUIDELINES
GENERAL GUIDELINES

Creative Freedom: Participants are encouraged to reflect their creativity in
content, presentation, animation, actors, and more

Duration: The video length must not exceed 2 minutes.

Moral Message: Each video must convey a moral message related to the legal
theme.

REGISTRATION DETAILS

Registration Fee: INR 100 per member.

Eligibility: The competition is open to all students pursuing LL.B. (3-year or
5-year course) or LL..M. from any recognized university across India.

Teams: The team may consist of any number of members.

Entry Limit: Each team is allowed only one entry.

Registration Link: https://forms.gle/6bGePaYMGbZQ45qrS

Registration Deadline: Register before 15 October 2023.

Submission Deadline: Submit before 20 October 2023.




NLIU-LAC

PRESENTS
SHORT VIDEO MAKING COMPETITIO

RULES AND GUIDELINES
PRIZES

* Winner: INR 3500 + Certificate
* Runners Up: INR 2500 + Certificate

* 2nd Runners Up: INR 1500 + Certificate

Top 05 videos* will be posted on LAC’s social media handles.

[*NLIU-LAC reserves the right to increase the number of videos to be
posted based on the quality of the submissions]

CONTACT US
Dr. Bir Pal Singh
Faculty-in-charge, LAC

Vijpreet Pal Rishitosh K. Akshaya
Convenor, LAC Co-Convenor, LAC
(+91-86011 92665) (+91-77798 41015)

Email: legalaidclinic@nliu.ac.in
Instagram: https://instagram.com/lac nliu?igshid=u48mqOrw9hlx

Facebook: https://m.facebook.com/nliulac/
LinkedIn: https://www.linkedin.com/company/legal-aid-clinic-nliu-bhopal/
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